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Tthe 19" April 2017
No. Pra.6/vividh/22/2013(khand) 1I- 1880 Khadya—As per section-7 of Bihar State
Food Commission Rule-2014, appointment of a Chairman and other Members of Bihar State
Food Commission is made as below :-

1-  Md. Salam Father-Late Md. Samauddin, - Chairman
Village - Dilawarpur, Post-Munger
P.S.- Kotwali, Dist.-Munger

2-  Sri Nand Kishor Kushwaha, Father-Sri Dayanand Verma, - Member
Village-Bhagwatipur, Post-Wajitpur, P.S.- Bihta, Patna

3-  Smt. Ranjana Rani, Husband - Sri Amrendra Kumar, Member
Village + Post — Sultanpur P.S.- Desri,
Bhaya - Mahnar, Dist. — Vaishali, Pin - 844506

Member

4-  Smt. Anita Ram, Husband - Sri Bhupneshwar Ram (Principal)
Address - R.S.S.B. Iner College Road,
Ambedkar Nagar Kashipur, Ward No. 07
Post + Dist. - Samastipur (Bihar) Pin - 848101

By the order of Governor of Bihar,
BHARAT KUMAR DUBEY,
Special Secretary to the Government.
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